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Betweens

Smt, Bamani Ssnwal,

W/ o, Dr, N.BaSQan CAged aboutb

52 years, Ocet Asst.b tation Director,
Doorc~w~.hn Kendra, Hyderabad,

R/0. H.lNo.
Tarnaka, Secunderi&bad. eos AP
A W D
1, The Union of Indis,
MlnlSGTV Inforua**on &

broadea Sblﬂ&, Rep.by Dy.Secretary
to the Govb, of Indla, New Delhi.

2. The Director Goneral,
- Doordarshan,iandl House,
Copernicus Harg,
New Delhl. : .

?e The Director,
Doordarshan Kendre,
Hyderabad

4, Mr,F,M.Ehen,
Station Director,
Doordarshan Kendra
Gulbarga.

5. MI’. T'V-'an W.VLJLV CDHTYU.:LU.,
Dy.Director of Programmes,
Doordarshan Kendra, {ﬁ?&axﬂba}
8

6. Mr.B.E.Monanti,

Station Director,
Doordarshan Konarh,
Tura.

7, Mr.H.B.Bhaneva

Doordarshan Kendra,

Athal. «s» Hespondants,

DETATLS OF.APRLICATIOCN:

le PARTICULARS OF TEE ORDER AGATNST WHICH THT APPLICATICE

plicant,
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the post of Transmission Executive in AIR, as such even

*

ORDER NC.© ¢  No,3/93-B {(a)

DATE : 23rd February, 1993,
PASSED BY ¢ The Deputy Secretary to the

Government of India, Ministry!
of Information and Bpaadcasting,
Wew Delhi - 1st Respondant.

2. JURTISDICTION OF THE TRIBUNAL g

The applicent declares that the subyject mabier of.
‘the order against which he wants redressal is within thf

jurisdiction of the Tribunal, unde. seelim 14 of the #i
AT Rudy, .

3o LIMITATION ¢

The gpplicant further declarcs thet application

is within the limitation period prescribed in Section 21

of the Administrative Tribunals Act, 1988,

4,  FACTS OF THE CASE :

a) The epplicant was appointed as Transmission Executive

+

in the scale of Hs,210-470 at All India Radio with effO%
from 1-12-67 and her probationary period was completed

by 50-11-69,

b} A sepérate recrvltment was made for the post of
Pfoducer grade II (Staff-arﬁist) for Upagrahs Doordarshan
Kendra, Hyderabad, and the applicantlgct selected, It
was & contract service till the cendidate attains the

age of 53 years. However the applicant had a lien over

v ]

fter joining Doordarshan, the applicant was considered
and offered the post of Programme Exccutive by the Deparis
mentel, Promotion Comamititee of AIR. Tlhe post of Producer

Grade II and the post of Programme Bxecu®hive are of the

Contde e Te
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same scale as per the thirda pay commission, hence the

. c) The applicant Ja apeninted as prgouﬂor Crade II

PUIY

from 1-12-73 and hadlundergone treining course atb the

Telovision lralnlm bont%n Mendi ﬁouso Hew D2 1ﬂ1 andd

che sald t

{:‘.’;.

COJ]J._I\_:)—‘

, g

Doordarshan Kendra, Hydersb was herminated with effiet

-3

Tron 1-18-

l
3) Torminating ,golcontfcot service,
d

declared the euployeds, uvnder contract

fa

1 artists etc. of AIR ﬁ Doordarsh

ment servants wik effect from 8-3-1082

*; : To, 20(9 )BD-SBI (3) dﬂkod 10m11-86 issued by the 2nd

respcr . dant

E5

i

) A sanction o

I

£y

accorded to the crossing ol ef

]

b
[N

cioncy

A
1

A

applicant azongstothers with effect Ifrom 1-12-84

vide Ordsy Na.6/6/87-8.1I1 dated 8-6-1987, idsuved

Apuxon 41 Dby the 2nd

T £)  The applicant appointed as Ass

! } Director, Doordarshan Kegdra, Hyderabad

~

respondant and the appil

51,N0.26 of the saild

the orstwhilo cabegory of staff artists

Redic/Doordarshan. In pursuance of the

srder the Znd respondagt has issued the

1 Upagraha Doords PSF an Keudra, Hyderabad, with effect

aing by 4-5-1974, The applican

|
L
;_
probationary period % Producer Grade IT, Upagrzh

n) as regular Govern-

tho compebent authority has been

“TH:&QPULAN¢ Hon el aﬁ“h
t. Station
Ro.III of 20-Bla) dateh 25-1-80 &zsued by the st

cants nano was mon.lonod at

der under the ¢ou

=t
24

fay)

the Covernuent

sorvice {Staff

vide letter

bar by the

)

vide Orders

ibined ligt of
of All India
zhove said
crder Ho.

.
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= 12/90-8III and lebter Wo.h-22013/5/88/811I(Vol.) 11,

b

g
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gt

dt. 51-1-80 vherein the applicant's name is shown
31,%N0.9 =mongst the erstwhile categories of staff .

artists of Doordarshan,

seniority

QI
@

g) The 2nd respondant has circulate

1ist in the cadre of Asst. Station Directors of A1l

India Radio/Doordershén as on 31-12-1990 vide Office
Memo randun Nq,S/?l/QO—SI(ﬂ) datéd 20th Januery, 1991:
In the seniqrity list, the name of the applicant is
found at S1.Ho0.93 and thét of the 4th, 5th, &th & 7th
respoﬁdants was shown at Sl.Tc. 102, 124,;172, 114

respectively in the combined list of Assf. Station

Directors of Doordarshan Kendra/All India Radio.

h) Tho 2nd respondant vide his office Memorandum

e ) 7 . -
No.3/40/92 SI(A) dated 4th August, 1992 sought for

oxorelise of cholce for joining in 2ll the four cadres
6f their promotion to Juwrior time scalesi.e. Indian
Broadcasting Progremme Serviee IB(P)S. " The four cadres

are as follows:e

1) A11 India Radio Programme Management Cadre.

2} a11 India Radio Programme Production cadre.

z) Doordarshan Programoe Manzgement cadre.

4) Doordarshen Programme Production Cadre.

The avpllcant had opted for Doordars™an Programne

Menagenent Cadre.

vr

31} The applfcurt was appointed to the junior tim

e of Doordarshan Programme Hanagement Cadre ix the

pay scale of Rs,2000-4000 vide the notificat

l.—i'o
O
s
-

-
o
it
[0}
&

10-12-¢1 issued by the lst resvondant, The naue 9Ff the

Conbtdif S..
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applicant 1s founa at ocage n

=

the nanes of 4th, 5th, 6%h & 7th respondants are fou

The 2nd respondant Vlde D,0.No. 11019/¢/92-S 111 dt'dﬁ“

£

sent a2 draft seniority list in vesvect of officers in

ara XL at 31.Wo, 14%’:1’1

, 25 and 18 respectively in the same L

junior time scaéle {Rs,2200-4000) of Doordarshan Proglhamie

Man agement Cadre IB{P)S., In this seniority list g8 jen

21-3=-92 the mame of the exnplicentis showa at S1.¥o, 15

and that of the 4th, Sth, &6th and 7th respondant atv

S1,Wo0.15, 19, 22 end 17 respectively.
] -

k) The applicent was entrusted with the duties of Dy,

W)
|_f-
]
(@]
e}
ot
]
=
v

rogrammes) in addition to her own dubles ks

Ass®t, Station Dircctor, vide Office Order No.12(17)/TVi/¢og,

dated 26-11-9¢ isgsued by the 3rd respondant .

1) Artho

srtigts of AIR & Doordarshan had - been declared as Goyse,

servants with effect from 6-3-198%, the Deparimental

tion Committee which met n0“10030011y after 1982 consg

only the cese of Programme Bxecutives and not those ito

oiher erstunille

Producers for promotion to the post of Asst.Station Pirector

However, since tho applicant was already holding & wst

wes over the Programme Bxecubive mads Assh,DPircctors

maintained all along in the combined seniority 1isty,

~equivalent fto the poat of hsst,Divector and her seniority

3

there

was no cause of acticn. Only no¥ the seniority hes been

upset by promoting the rosrondﬁntg who were juniocr in the

combined 1list &0 their next higher wpost, Because of

injustice done to the erstwhile starff artists by the

respondants No.1 and 2 the applicant was deprived of

'
* ‘

sromotion as Asst.Station Dirdttor while the rospondh

¥o. 4 to 7 were promoved carlier than avplicant who W

the

. . . 1 ] 4 AR
£o them. However, after the promotion of the appll,unt

Conifle« Beo
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G 19h 22 dated 23-2-1993 promoted junior ime scale officers,

.
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v

‘repgresentation & the 2nd respondant regardinz her

-t 6 ¢~

in in the seniority list of the ASD's

” i

clreulated by respondants 1 and 2

*

the senioriiy over the respondants 4 to 7,

m) The 1st respondant vide office order No.3/93-B(A)

Group & of All India Broadc 28ting {Programmes) =Servie
to thgdsenior time scale, Group-A in the pay scale
of Rs.3000-4500 wherein %o the utter surprise of the
anplicqnt the names of the juniors i.e., 4th, 5th,
6th and 7th reépndants were fognd promoted to the
posts of Station Director, DIK, Gulb rga; Depuby
Pirector of Programmes, DDK, Hyderabad; !
Station ﬁirector LIE , Tura and Station Director, DDK
Alzwal, rosnectzvely, 1gnoring the promotion to the

application through the applicant is senior to all

the 4th, 5th, 6th and 7th respondents,

n) Before the imougncd order i.e. order ho._/90~B!A)
dated 23-2-93 was published, the applicant having reli
leart i -t the 5th respondant Yr,T.V, R&gﬂ&vucbafﬁulu

was belng promoted ¢ the senior Hime scale, Qvcrlookin

and denying the promoticn to the applicant, she mnade 2

i J
'

pr tion as Dy.Direchor of Prograsmmes. The 3rd res-

poadant Torw wrded the revresentation :iven by the

o]

pplicant ¢ the 2nd respondant for nececssary action
chrough letter No,7{#)E3)00 Adn/TVE/064 dt. 21~1-93.
12 .

Dut as on today therc is no communication frowm any of

the respondants 1,2 end 3. Meanwhile tha 1st responcd

has Jaczed vthe impugned order of promotion o 4th, 5th

Gth fnd 7th respondanbts to & higher scale ignoring the

4

promotion to thie applicant.

Contd..,7.

i

cortinues Lo mainta;

&aﬁuovwbui"j%¢f

| I

no




‘have any weaning. |

1 wnd @ from time to bime. Also the service record l

o= T g
A "
o) ﬂlthough tiere was no official conmunication from
| |
respondants 1 end 2 regarding her reprosentat

t

. o Y [ " ’
above, on verbal engquiry the applicant was ziven %o
. ) t -

understand that the resnpondents Mo. 4 o 7 ware pro-
| ) |
moted %o Senior Time Scale as th g

l ey had already comple-\

ted 4 years service -ab ASD's while the applicant who |
‘ | W

* ' &

became A3D on 31-1~90 lhas not completed 4 years service|

as £8D. Hewever, thehappli
that this condition wa% not applied in earlier promobiors

=y iR AR e \‘l
from Junior -Time Scalel For exmuiclf

cant would like 1o poin

to Senior Time Scale,

-

Mr,R.R.K. Shroe who nad

[a

L &lso joined as Producer Grade IT

along with gmadw the a;

—_——

Plicant in 1973, and who w

g
[15]

promoted as ASD along w?th the applicant on 31-1-1990
was subsequently promot%d % tho Senior Time 3cale of
Rs, 2000~ 4500 on 51-1-19?2 after completion of only btwo
years service as ASD in&IB(P)S. In any case, & senwior

in the combined list should always be considerod as

Or promotion vis a vis juniors

‘ . .
having & superior c¢lagim ?
|
S
|

in the same seniority 1ist m if the senioritvy 1

s

st is %o

l
t

, & |
p)  According to Schedule IV attached to the IB()S
- A . L =
rules, the method of recruitment to the Senior Scale
) b s s
{Dovusy Diractor/Controller) is "by promotion on seniority-

| — L
cum-21tness basisg ., he g@pplicant's senioriiz in

welation to respondents 4 o 7 is estabished vide

aiffercat seniority lists ei-ruli%ved by respondants

:

oy ¥ B SN E S T T
vns not received any comumuvnicablon comtrary to 1t
. 3 o 7] e mascmalhilitio
and she wes asbed to look after tne 1eslgn3¢b11_ul,s
. el - \ T P - NI
o7 DDP (Senior Time Scale-IB(P)S), Thoerefore, the

Contd. - _81 +
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of the applicant must be good sinqo the appliocant ‘




. applicant should have D

respondants 4 to 7.

5,  CROUWDS FOR RELIEF

aon

: 8 -

N

wivan promotion befdre

WITH LEGAL PROVISICHNS:

B3

In view of th=2 impugned

tst responasnt vide his ord

the 4th,

moted Lo the post of gerisr

the pey scale of Rs.300

through she 1s senior.

X e
ity pos

The senio
og could be seen

publi

clnurly establish the seniority of i

- v
tho 4th, Bth, 6th

.

- ]

pefore lav and egual CpRo

canloyment and
14 and 16 of

tiong and rule

G DETAILS OF REMEDI

5th, 6th and 7th rosn nda

- ‘

as per

ighed by the lst respondant and 2nd respo

in blatant

the Consi 1tntvon of

0
(? soprammoes). Service Riles.

. order ie, order of the
Jor Yo, 3/93-BlA} dt. 23-2-93
anta heve be en pro-
time seale, Group-A in

ant

O
i
S
w
)
O
e
C‘\

sacring the appllc

ion of th

the periodical seniority list
p

the applicant over

nd 7th respondanius.

the spnliicant has boen denied equality

rtunity in the matiers ol

violation of fLrticle
India and

ian Broadcasting

o
—h
o

e
o
oy

BS RXHAUSTED ¢

The

2ll the rauncdies avall

service rules. <‘he appliceant

anticipgtion, bo

junior wes being

spplicant declares that

able to

the wnd

appoir

she hasexhausted of
her under the relevant
made 2
.réspondant,
Lime

ated o0 the post of senlor

gcale, igroring the applicant though she is senior t0
. T |
the junwors appointed o the higher qrado i.e. senior

time scale, group A in

the pay scale of Rs, 3000-45004

Contd..

o applicant g evident

ndaent whicl

also various

representation, in
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~J After the receipt of the impugned order she found

that 4th to 7th respondents were juniors to the applicént.

7. MATTERS K0T PREVIOUSLY FILED OR PENDING WITH ANY

OTHER COURTS

' . The applicent further declares that she has not

vreviously filed any application, writ petition or sui

—ia

A

reg-rding ne meueer In resvect of which thils app

[
b
=5
Q
jav)
e
fade
Q
=

hes been made befwe any court or any other autbnri

or eny other bench of the firibunal nor any such appli-

-

cation wrlt petition or suit is pending before aru offgphem,

3. RELIETS SOUBHT: In veew of the fechs wenbi

4 abhove, tThe applicant prays for the following relie _L:

i) Thié Fon'ble Tribunal may be pleased o Girecy

E)

o promote the apuvllcant

[e}

the 1s% and 2nd respondants

t0

(a)

the post of senior time scale Group & in tho pay scal
» 000~4500 with ciTect from 24-2-198%, con vhich

date the imrugned order was comnunicaved to the Offic

=

r E of the 3rd rcepondant.

C 11) To declare the promotion of 4th, Sth, 6th anu

“th reospondants to the post of senicr time sacle Group

as illegal, and contrary %o serviée rules, unless the

.
! ol |

applicant is first pmooted to the post of senior time

acale in grade Rs. Z000-4800.

[0}

1i1) To declare that the applicant is deeomed te hay

< . heen promoted to the post of senior time scal e Group

=5

in the paey scale of Rs, 3000-4700 from the date, the lmpugned

g1
order is communic&ted to Tthe ofifice of 3rd rospondanL

k-t
h
A
o
]

and grint all consequential reliefs sc as To proteci|jthe

|
-

ot

applicants!seniority.,
Contd. » 1:.. L
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iv}) To direct the respondents 1 and 2 to maintain

fs)

the senicrity of the applicant as per the senlority 11

N i

w

o]

Programme managenent of IB{P)S s on 31-%-92 published

£

under the letter D,C.No.12019/9/92-SIII dt, 27-3-92,

n

v) and pass such sther order or ordwrs as 4his
v T . . . ) ) - . )
Fon'ble Tribunal may deem fit and vroper in the eirowal

stences of the case,

S. INTBRIM ORDER, IF ANV FRAYED ¥OR -

This Hon'ble Tribunal may be pleased to direct
the respondants & vromote the avplicant to the post of
Dy, Pirector of Programmes, Doordarshan Kendra, Hyderabs

w f |
and pass such other order or orders as this Hon'ble
Tribunal may deem fit and proper in the circunstances

of the case,

10. The application is not being sent by the post

and the same 1s filed throuszh Counsel,

11, PARTICULIARS OF FOSTAL ORDER FILZD IW RESPECT OF

THE APPLICATTION FEE:

. ) . T . ' L .
f officers in Junior Time Scale {28200-4000) of “cordans

&

POSTAL ORDER WO.

DaTE (8- 3. 4%,

24 57%/f* llOﬁfiiﬁummwnl

8 o5  89215d hb®
4 1 Eo7ita dls & &
esdy.






